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PRINCIPAL BENCH, NEW DELHI

Original Application No. 539/2024

IN THE MATTER OF:

News item titled "On revamp priority list Satpula Lake being filled up with
raw sewage from drain" appearing in The Times of India dated 06.04.2024

NDOH:- 16.12.2024
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 539/2024

IN THE MATTER OF:

News item titled "On revamp priority list Satpula Lake being.filled up with
raw sewage from drain" appearing in The Times of India dated 06.04.2024

STATUS REPORT ON BEHALF OF DELHI DEVELOPMENT

AUTHORITY IN COMPLIANCE TO THE ORDER DATED 16.05.2024.

IT IS MOST RESPECTFULLY SHOWETH:

1. That this Hon'ble Tribunal heard the above referred matter on 16.05.2024
on the basis of the news report dated 06.04.2024 raising the grievance
that, raw sewage water was being pumped into the Satpula lake from a
large drain in Khirki near Saket Court in South Delhi. This Hon’ble
Tribunal was pleased to issue notice to DDA, DPCC and DM (South) for

filing their response.

2. It is submitted here that the work of revival of Satpula Lake was handed
over to Rotary International, District 3011 (hereinafter called the “Club”)

and a NOC was also issued to the Rotary Club of District 3011 with
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terms and conditions for the revival of Satpula Lake at the Club’s own
cost, as per letter No. PC (Pers./Hort./LS)/2021/EE(HQ)DDA/139 dated
23.06.2022 (copy annexed as ANNEXURE 1). As'per the terms &

conditions, STP was also to be constructed and run by them only.

. That in response to the notice regarding the condition of the Satpula Lake
mentioned in the news article and the allegations concerning the
discharge of untreated sewage into the lake as well as surface of lake
being covered with duckweed and algae, the Rotary Club initiated the
action and cleaned the lake on 18.08.2024. Photographs of the same are

annexed as Annexure 2.

. That it is important to note here that a letter no.F3(Misc) EE/HCD-
3DDA/2024-25/519 dated 31.08.2024  and letter no.
F.11(1)2024/CE(HORTI.)DDA/226 dated 04.09.2024 respectively were
also written to Rotary Club regarding the maintenance of the Satpula
Lake as per the terms and conditions of NOC dated 23.06.2022 by DDA,
to which the Rotary Club has replied vide letter dated 06.09.2024 along
with Lab Test Reports and apprised that that duckweed and algae were
recently removed from the lake but it reoccurred. (Copy of letter dated
31.08.2024 , 04.09.2024 and 06.09.2024 along with test reports are

annexed as ANNEXURE 3 (colly).

9
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5. That in compliance to the Order dated 16.05.2024 passed by the Hon’ble

Tribunal ,an inspection of the site was also carried out on 02.09.2024 by
the DDA officials and following concerns were raised regarding

maintenance of Satpula lake and STP functionality:

A. Maintenance Concerns:

1.

At the time of inspection of the site done by DDA on 02.09.2024,
duckweed and algae were found on the lake’s surface. With regard to the
same, the Club has informed that duckweed and algae were recently
removed from the lake but it reoccurred in the last week of August.
Consequently, HCD-3 (Horticulture Civil Division -3) of DDA took
prompt action and began cleaning the lake from just next day, which is
cleaned now (photographs of site work are annexed here with as
ANNEXURE 4). [t is pertinent to mention here that routine checks will

also be conducted to prevent future occurrences.

B. STP Functionality:

. That the plant was also inspected on 02.09.2024 and found that the Plant

was functional. However, necessary directions have been given to the

Rotary Club’s site staff for regular maintenance.

C. Future Preventive Measures:

3




1. It is to be noted here that additional steps are also being taken to ensure
comprehensive maintenance of the Satpula Lake water body. This

includes more frequent cleaning schedules, regular monitoring, and

immediate intervention when issues are identified.
2. That it is important to mention here that the corrective actions are being
taken by the DDA to ensure the maintenance of Satpula Lake as well

directed concerned for STP functionality.

. That the present status report may be taken on record.

(O8]
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 539/2024

IN THE MATTER OF:

News item titled "On revamp priority list Satpula Lake being filled up with
raw sewage from drain" appearing in The Times of India dated 06.04.2024

AFFIDAVIT
I,.[BHUP B DRA KvmAR S/o FREPRNAS PRAstged about <. years

.....................................................

working as a..CXECYTIVE EMurHEER/HDATy Delhi Development

Authority, Vikas Sadan, INA, New Delhi .,do hereby solemnly affirm and

state as under:

1. That I am the Respondent/DDA in the above noted case and well conversant
with the facts and circumstances of the Present case and as such I am fully

competent to swear and affirm the present affidavit.

2. That I have read the accompanying Status Report on behalf of
Respondent/DDA, which has been drafted under my instructions and have

understood the contents thereof.

PR\ o RN /5 ' W
\gen W
»a -

MA@ T e BERONENAsy
- agress ‘ x8jdwio4 siodg uo4 1HS
' . ‘v'aa/eadH
VERIFICATION: | 0.7 SEP 2024 sooujBuuz aApndeN
Verified at New Delhi on this .......... day of ...... September 2024, that the

contents of the above affidavit are true to the best of my knowledge and that

_nothing material has been concealed therefrom. W\/
ST
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DELHI DEVELOPMENT AUTHORITY
W= , AR ¢ Y- Tx)

OFFICE OF THE PR. COMMISSIONER (PERS., IIORT. & LANDSCAPE)

W-1/115, R we=, € Reeht- 110023
C-1/115, VIKAS SADAN, INA, NEW DELI11-110023

Ph.:011- 24633217

No. PC(Pers./Hor /1.5)/2021/E1(} IQ)I)I)A:’ |351

Dated:-23.06.2022
To

Rin. Ashok Kantoor,

District Governer (2022-23),

Rotary International District 3011,

A-2/70 Safderjung Iinclave,
New Dcelhi-110029.

Sub:- NOC for revival of Satpula lake.

Kindly refer 10 your request and discussion with VC, DDA regarding revival of Satpula
Lake at your cost.

| am dirccted 1o convey the NOC of DDA along with terms & conditions to revive the
Satpula 1.ake at your own cosl.

%ﬁw
Exccutive Engineer (11Q)

DDA
Copy to:-
i) PS 10 VC, DDA for kind information.
i) Dircctor (Hort.) SE for kind information.

i) SI/HCC-2 for kind information.
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TERMS & CONDITIONS

—

. The owncrship and possession of the Lake shall remain with DDA,

2. The proposed project/wasicwater treatment plant shall be provided having appropriate
capacily as per rejuvenation requirement of the lake in consultation with DDA.

3. The plant shall be commissioned in a time bound manner within a period of 6 months.
After commissioning, its opcration & maintenance shall be carried out for a period of 3
years. The period can be further extended with the mutual consent.

q,

Treated efffuent shall be discharged as per the parameters prescribed by Hon'ble NG| for
best usc after treatment in lakes/water bodics. Monthly testing of treated eflluent shall be
donc from EPA labs and reports be submitted 10 DDA,

5.~ Work execution schedule shall be provided to DDA for monitoring the progress.

All manpower i/c watch & ward, consumables required for operation, routine, preventive

& breakdown mainienance, and testing for outlet parametcrs shall be provided by the
rotary till handing over to DDA,

7. DDA will provide clectric connection to the STP for power requirement less than 10
KVA.

8. DDA will faciliialc to obtain nceessary permission, [rom DIB/Drain owing agency, if
requircd, to draw the wastc water as per requirement of the project.

9.

DDA shall 1akc nccessary approval/write to the concerned department, if any permission
is requires for cleaning of lake bed from bushes or small tn:cs.'as per the advice of
cxecuting agency.

10. Rotary shall be responsible for any accidents or damage caused due to construction and
subsequent operation & maintenance. They shall provide all necessary barricading at the
construction sitc 1o protcet the public from accident and shall be bound to bear the
cxpenscs of defense of every suit. action or other proceedings at law that may be brought
by any person lor injury sustained owing to any neglect and to pay any damages and cost
which may be awarded in any such suit, action or proccedings to any such person or
which may, with the conscnt of the contractor, be paid 1o compensate any claim by any
such person

11. No permancnt structure shall be crected unless prior permission from DDA and other

statutory bodics, if required.
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. Authorized represcntative of DDA will regularly monitor the work and will offer

suggestions, if required.

. Rotary shall hand over the projcct plant to the DDA on cxpiry of said period of

commissioning and O&M in fully working condition salis{ying the requirement of treatcd

scwagc.

. They shall not make any commercial use of the property [or obtaining any profit.
. A joint committiec will be formed to sont out routine matters related to the site. This

committee will meet at lcast once in every quarier and notc its minutes for further

reference.

. In case of non-commencement of work within 45 days of issuc of NOC, the same shall be

revoked with prior notice in writing.
The project may be undertaken by any club of Rotary district 301 1.
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DELHI DEVELOPMENT A
OFFICE OF THE EXECUTIVE ENCO;INN _Efn (@JLGB
HORTICULTURE CIVIL DIVISI OLHI110049 ( O
SIRI FORT SPORTS COMPLEX, NEW DL 20 20, 7
. E-mail :eesd001@gmail.co Cont: 011~ Date? | /.:8 f(u.,
No. F3(Misc.)EE/HCD-3/DDA/2024-25/519
To, / ‘
The Distt. Governor (2022-23)
Rotary International District 3011
~ A-2/70 Safderjung Enclave
New Delhi-1 19029
Sub.: Regarding barricading around Satpula Lake.
' ou on dt.
In reference of above cited subject it is to stated that an NOC had issue: towyater body
23.06.2022 to install the STP at your own cost in Satpula park to recharge the comes
 situated inside park and other works like maintenance, gleanir:g and baricading aISO_
under your end according to NOC. . o ;
Therefore you are hereby requested to do maintenance, cleaning and barricading ©
any other important works mentioned in MOU around Satpula lake on urgent basis.
Ll I~
Executive Engineer
HCD-3/DDA
Copy to.
1. CE (Hort.) for kind information.
2. SE/HCC-1 for kind information. "
. Executive Engineer

HCD-3/DDA
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Dﬁbl Development Authority
FRFE(EU) ,
-Olo- Chlef Enginéer(Horticulture,

16 4t #isrer ﬁm forare g dr vReT

16" Floor; Vlkn Mnur,‘l P.Estste.
aé‘ ﬁ?&‘m— t!oooQ 1 New ndm-nowz
WY W / Phone: 011-23378225

Dated: dlf}oq,ﬁ‘b‘%&j

No. F.11(1)2024/CE(Hort.yDDA’ 226

To,
\}6 Ashok Kantoor,

District Governor (2022-23), :
Rotary International District-3011,
A-2/70, Safdarjung Enclave, :
New Delhl-110029

Sub: Performance Notice for poor mamtenance of Sa_t_pula Lake -
Ref: CE (Hort) letter No. F11 (1)2024/CE (Hort.)/DDA/462 dated 20, oz.zoz

Please refer eariler communication of CE(Hort) on functionality: of STP at Satpula 'g’e‘g
whereln various issues regarding the STP, water body:and timelines-were: forwar

to Rotary International.
2. Your attention Is invited.to the Newspaper article appearing in The Hindustan -Himes
on 02.09.2024 which highlights the lssues pointed:out by:DPCC. during the inspection

done in May 2024.
3. A thorough Ihspection of:Satpula Lake for which NOC for revlval has been given. by
DDA to Rotary International was conducted on 02.09:2024 by PC" (Hom)/DDA and

undersigned along with other officers.
During Inspection it was noticed that:the regular cleaning and malntenance of the

4,
water body Is far from satisfaction and water is full of Duckweed/Algae causirig the

lake looks bleak and unappealing.
The tiles laid by you over bridge are very slippery whlch may -cause: accldent “50: you

directed to remove all tiles and lay rough tiles.
These Issues have significant Impact on our terms and we find this level - of

maintenance of water body unacceptable.

7. You are therefore requested to make the water body:. clean- wlthln 2 days from the
date of Issue of this letter otherwise we:may be forced to reconsider; revoking of NOC

granted to Rotary International. Please consider this'letter-as formal’ warning and we

require immediate and sustained Improvement:in-the condltlon of: waterbody. I

1.

Chief Enigiffeer (Hort.)

Copy to:
PS to PC (Hort.), DDA for kind information.

1.
2. SE/HCC-1, DDA for information.
: 3. Director (Hort.)SE, DDA for Information.
,»,.{,; 4, EE/HCD 03, DDA for information and necessary action
A% 5. Guard Flle
e ’ . g =i e 3 L R
chieﬁ‘E_ngin"eer-‘(Hor_t_{:)‘.
no
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ROTAR
JTARY District Qovernor (2022-2023)

| District 3011
Rotary International District 3011

Chie:f Engineer (Horticulture) Dated 06-09-2024
Delhi Development Authority (DDA) :
Dethi

Subject: Response to Performance Notlce Regarding Maintenance of
Satpula Lake

e

Dear Sir,

This is in reference to your Performance Notice. regarding the maintenance of

Satpula Lake, mentioned in your letter No. 226 dated 4th September 2024. We

5 . acknowledge your concemns, especially with respect to recent negative press

coverage, which we believe to be factually incorrect and does not account for the

& . significant time and financial investments made by Rotary which Is a NGO, without
any commercial motives, toward the lake's rejuvenation.

We wish to respectfully reiterate that all previously ralsed concems were promptly

addressed, and a comprehensive report was. submitted. For your convenlence, we

are attaching a copy of our earlier response for your ready reference.

Regarding the latest concerns highlighted in your. letter, please find our detalled

I .

response below:

'; | .
a) Hindustan Times Article (2nd September 2024):
The claims made in this article are factually incorrect and seem to be almed at

’ discrediting both the DDA and the project team. Only treated water Is being used to
fill the lake. The article mentions a Delhi Pollution Control Committee (DPCC)

|
inspection in May 2024, stating eutrophic water. Our records and the test resuits

from May 2024, attached for your review, confirm excellent water quality.
Furthermore, the carp fish introduced in the lake are thriving, indicating that the

[
oxygen levels are more than adequate.

b) Site Inspection (2nd September 2024):
Although we received short notice for the inspection, our operators at the site
explained that during heavy rainfall, polluted Inflows from Khirki village, including
cow dung runoff, enter the lake from the west side. This raises the nutrient levels

and promotes the growth of duckweed—not algae. This came as a surprise due to

heavy rains this season,
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¢) Duckweed/Algae Removal:

As mentioned earlier, heavy rainfall often brings in polluted water from the drainage
system, which leads to duckweed bloom. While manual removal of the duckweed
can be initiated now, we recomimend waiting until the end of September for final
removal to avoid repeated blooms from subsequent rains. However, we are prepared
to carry out the cleaning as per your preference. )

d) Tiles at Overbridge:

The tiles used are matt-finish ceramic tiles, specifically chosen for outdoor use. The
slipperiness you observed may have resulted from rainwater, as these tiles perform
optimally during dry conditions. The tiles were approved and appreciated by your
engineers at the time of installation. ‘ :

e) Project Progress:

We have successfully achieved most of the project’s key objectives, and cleaning the
duckweed is a relatively minor task. Nonetheless, we are committed to addressing
this issue with priority, though we reiterate our suggestion above regarding the
timing of the final cleanup.

We would also like to emphasize that this 735-year-old lake, which had been dry for
many years, has been brought back to life through our sustained efforts. While
previous attempts by other agencies did not yield results, our NGO has made
significant strides in rejuvenating the fake. The current issue, which arose from
unforeseen water overflow, can be effectively addressed with your support.

We sincerely appreciate your attention to this matter and look forward to warking
closely with the DDA to resolve any remaining concemns.

AshoKKantoor -

District Governor 2022-23
- Rotary District 3011
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’é;,;g f*'ﬁ‘ur. e |
v Sl l Mansi Bajaj <mansi.bajaj@mblegalassociates.com>

STATUS REPORT ON BEHALF OF DDA IN CASE NO.
OA/539/2024 TITLE NAME- NEWS ITEM TITLED" ON REVAMP
PRIORITY LIST SATPULA LAKE..

1 message

Mansi Bajaj <mansi.bajaj@mblegalassociates.com> PM

To: msdpcec@nic.in, desouth@nic.in

Respected Sir/ Ma'am,

PFA below is the Status Report filed on behalf of DDA as per the direction of Hon'ble
Principle Bench, NGT in the above noted matter. Kindly treat this mail as an advance service
on behalf of DDA.

Mansi Bajaj,AdVv.

LL.B., LL M, PGDM, PGDMLE, PGDIPR, Mediator
MB Associates

N-14B, FF, Jangpura Extension,

New Delhi-110014

www.mblegalassociates.com

Ph: 011-45704488

M: 9818000003

=5 News item titled On revamp priority list Satpula Lake Statué Report.pdf
ral 4214K
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